CONTINUED FROM PART- 3

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published in theiaDflicurnal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008. All the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content can hedr
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CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
under Rule 29(1) of Designs (Amendment) Rules, 2008

fiMr. Yashbir Singh, trading as M/s. Shree Mahaveer Enterprises, 96, Sanjay Gandhi Nagar, Naubasta, KépBratkshhas
filed a petition(Petition No. Can/042/2017pn 06/11/2017 for cancellation of registration of registered Desigr2 Ni293dated 25
May 2007 underClass@24 t i t 1l ed as A S hMallcor8 @ndia btd.,i 18/1 Lintdsay Streettokkatad 700087, West

Bengal, I ndia. o
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is

shown. ThePriority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER 292943
CLASS 26-03

1)HAVEL LS INDIA LIMITED

904, 9TH FLOOR, SURYA KIRAN BUILDING, K.G. MARG, CONNAUGHT

PLACE, NEW DELHF110001, INDIA
DATE OF REGISTRATION 19/04/2017
TITLE SOLAR LAMP
PRIORITY NA
DESIGN NUMBER 222842
CLASS 08-06

1)MR. PRASHANT P. SANCHANIYA
PMS ENTERPRISE, 15/16, SAMRAT INDUSTRIAL AREA, B/H
S.T. WORKSHOP, GONDAL ROAD, RAJKOT360 004, GUJRAT,
INDIA

DATE OF

REGISTRATION 11/05/2009
TITLE HANDLE
PRIORITY NA

DESIGN NUMBER 589110
CLASS 2603

1)HANGZHOU HPWINNER OPTO CORPORATION
NORTH OF 2ND FLOOR, BLOCK 3, NO.18, KANGZHONG
ROAD, GONGSHU DISTRICT, HANGZHOU CITY, ZHEJIANG
PROVINCE, P.R.CHINA

DATE OF

REGISTRATION 07/12/2016

TITLE LED LUMINAIRE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
20163023614.9 08/06/2016 CHINA

The Patent Office Journilo. 482017 Dated1/122017

47082



DESIGN NUMBER

297472

CLASS

05-05

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD.
A- 26, CENTRAL PARK, GIDC, PANDESARA, SURAT394221 GUJARAT

DATE OF REGISTRATION

12/09/2017

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER 289882
CLASS 07-05

1)3M INNOVATIVE PROPERTIES COMPANY

3M CENTER, SAINT PAUL, MINNESOTA 55133427, USA.

DATE OF
REGISTRATION 06/01/2017
TITLE CLEANERS
PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/570,327 07/07/2016 U.S.A
DESIGN NUMBER 290512
CLASS 12-16

1)MAHINDRA & MAHINDRA LIMITED

MAHINDRA TOWERS, DR. G.M. BHOSALE MARG,

WORLI, MUMBAI - 400 018

DATE OF
REGISTRATION

31/01/2017

TITLE

LONGITUDINAL MEMEBER OF
CHASSIS

PRIORITY NA
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DESIGN NUMBER

291439

CLASS

09-01

1)M/S. SHRI BRAHM SHAKTI PRINCE BEVERAGES PVT. LTD.,
E-291, GREATER KAILASH1, NEW DELHI110048

DATE OF REGISTRATION 02/03/2017
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 233061

CLASS 1303

1)PRAVIN LAXMAN BAMBHANIYA

C-18, SARDAR SING COLONY, VAKOLA, SANTACRUZ (E), MUMBAI

400055.MAHARASTRA (INDIA).

DATE OF REGISTRATION

06/12/2010

TITLE

SWITCH PLATE

PRIORITY NA

DESIGN NUMBER

289262

CLASS

06-01

1)HERMAN MILLER, INC.,

855 EAST MAIN AVENUE, ZEELAND, MICHIGAN 49464, UNITED STATES OF

AMERICA

DATE OF REGISTRATION 13/12/2016

TITLE CHAIR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/567,875 13/06/2016 U.S.A
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DESIGN NUMBER

290249

CLASS

09-01

1)MANJUSHREE TECHNOPACK LIMITED,
60-E, BOMMASANDRA INDUSTRIAL AREA, HOSUR ROAD, BANGALORE-560

099, KARNATAKA, INDIA

DATE OF REGISTRATION 24/01/2017
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER

297490

CLASS

02-04

1)HARI SHANKAR BAHETY

C-1/28, JANAK PURI, NEW DELH{ 110058, INDIA

DATE OF
REGISTRATION

12/09/2017

TITLE

SOLE FOR FOOTWEAR

PRIORITY NA

DESIGN NUMBER

240493

CLASS

06-04

1)VAISHALIBEN MANSUKHBHAI GAMI SOLE
PROPRIETOR OF PARADISE PLANET,
PLOT NO. G1382, KISHAN GATE, B/H KADWANI
FORGE, G.I.D.C. METODA, DIST: RAJRT, GUJARAT-

INDIA

DATE OF
REGISTRATION

31/10/2011

TITLE

STORAGE FURNITURE

PRIORITY NA
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DESIGN NUMBER

223410

CLASS

1599

1)PARESHKUMAR AMARBABU SWAMI
E-74, SARDAR ESTATE, AJWA ROAD, VADODARA390019.
GUJARAT-INDIA  2)HEMANT CHANDRAKISHORBHAI DAVE

DATE OF

REGISTRATION 15/06/2009
TITLE PACKAGING MACHINE
PRIORITY NA

DESIGN NUMBER

240927

CLASS

06-11

1)JAIPUR RUGS COMPANY. PVT. LTD.,
AT-G-250, MANSAROVAR INDUSTRIAL AREA, JAIPUR

302020 (RAJ) INDA

DATE OF

REGISTRATION 24/11/2011
TITLE CAPET
PRIORITY NA

DESIGN NUMBER 298179
CLASS 0701

1)RAVISSANT PRIVATE LIMITED
50-51, COMMERCIAL COMPLEX, NEW FRIENDS COLONY, NEW

DELHI-110065, INDIA

DATE OF REGISTRATION

05/10/2017

TITLE

FRUIT DISH WITH CANDLE STAND

PRIORITY NA

The Patent Office Journilo. 482017 Dated1/122017

47086



DESIGN NUMBER

230985

CLASS 23-02
1)HANSA METALL WERKE AG,
SIGMARINGER STR. 107, Y0567 STUTTGART,
GERMANY
DATE OF

REGISTRATION

20/08/2010

TITLE

SANITARY SHOWER HEAD

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0016823110002 17/03/2010 |OHIM

DESIGN NUMBER

289629

CLASS

02-04

1)AERO CLUB,

GURDWARA ROAD, KAROL BAGH, NEW

DELHI-110005 INDIA

DATE OF

REGISTRATION 2711212016

TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 290474

CLASS

24-01

1)KIRAN MEDICAL SYSTEMS, A DIVISION OF TRIVITRON
HEALTHCARE PRIVATE LIMITED.
D-117, 134, TTC INDUSTRIAL AREA, NERUL, NAVAMUMBAI
400706 MAHARASHTRA INDIA.

DATE OF
REGISTRATION

30/01/2017

TITLE

X-RAY RADIOGRAPHY MACHINE

PRIORITY NA
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DESIGN NUMBER 292032

CLASS 09-01

1)NAYASA SUPERPLAST
SURVEY NO. 370/2 (7) KACHIGAM, NANI DAMAN, DAMAN - 396 210, (UNION
TERRITORIES), INDIA, INDIAN PARTNERSHIP FIRM, WHOSE PARTNERS ARE
SACHIN SACHDEV & MANAS| SACHDEV

DATE OF REGISTRATION 24/03/2017
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 289958
CLASS 28-03

1)THE GILLETTE COMPANY LLC,
ONE GILLETTE PARK, BOSTON, MA 02127, UNITED STATES ORMMERICA

DATE OF REGISTRATION 10/01/2017

TITLE SHAVING RAZOR

PRIORITY
PRIORITY NUMBER DATE COUNTRY |
29/571,059 14/07/2016 U.S.A. ‘x\
DESIGN NUMBER 252437

CLASS 0604

1)GODREJ & BOYCE MFG. CO. LTD.,
NO. 1, SIDCO INDUSTRIAL ESTATE, AMBATTUR, CHENNAKO0098, INDIA

DATE OF REGISTRATION 19/03/2013
TITLE RIFLE RACK
PRIORITY NA
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DESIGN NUMBER

295725

CLASS

11-01

1)SABYASACHI COUTURE

86C, JATIN DAS ROAD, KOLKATA700029,STATE OF WEST BENGAL

DATE OF REGISTRATION 15/07/2017
TITLE JEWELLERY
PRIORITY NA

DESIGN NUMBER 289229

CLASS 12-16

1)MAHINDRA & MAHINDRA LIMITED
GATEWAY BUILDING, APOLLO BUNDER, MUMBAI 400 001,

MAHARASHTRA, INDIA

DATE OF REGISTRATION

09/12/2016

TITLE

MINI GRADER CHASSIS

PRIORITY NA

DESIGN NUMBER

297834

CLASS

14-99

1)M/S PLEASANT TIMES INDUSTRIES
1052 SETH JAGAT BANDHU ROAD, OLD JAIL ROAD, LOCK RANJIT

AVENUE, AMRITSAR, (INDIAN)

DATE OF REGISTRATION

25/09/2017

TITLE

MOBILE PHONE HOLDER

PRIORITY NA
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DESIGN NUMBER

298068

CLASS

06-11

1)MARUTI SUZUKI INDIA LTD.
PLOT NO. 1 NELSON MANDELA ROAD, VASANT KUNJ, NEW

DELHI-110070

DATE OF
REGISTRATION 03/10/2017

TITLE FLOOR MAT SET FOR VEHCILES
PRIORITY NA

DESIGN NUMBER

290648

CLASS

09-01

1) GODANI PLAST

402-403,CHAITANYA CHS LTD, SIDDHARTH NAGAR, S. V. ROAD,OPP. RAM
MANDIR ROAD, GOREGAON (W), MUMBAI400104.

DATE OF REGISTRATION 06/02/2017
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 291723
CLASS 2304

1) YADAV COOLERS &

8B, RAMAKANT SHOPPING COMPLEX, JILHAPETH, JALGAON, 425001,
DIST- JALGAON, MAHARASHTRA, INDIA,

ELECTRICALS,

DATE OF REGISTRATION

14/03/2017

TITLE

AIR COOLER

PRIORITY NA
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DESIGN NUMBER

291912

CLASS

2404

1)RAJESH KALRA

A-2, PURSHOTAM GARDEN (BASEMENT), KUNJPURA ROAD,

KARNAL -132001, HARYANA (INDIA)

DATE OF REGISTRATION 22/03/2017

TITLE EYE DRAPES
PRIORITY NA

DESIGN NUMBER 295371

CLASS

09-07

1)SEAL AND PACK CO., LTD.,

30-9, DAEWOL-RO 667 BEONGIL, DAEWOL-MYEON, ICHEON-S| GYEONGG}

DO 17343, REPUBLIC OF KOREA

DATE OF REGISTRATION 05/07/2017

TITLE THE SEAL SHEET FOR PACKAGING
CONTAINER

PRIORITY

PRIORITY NUMBER DATE COUNTRY

30-2017-0003312 19/01/2017 REPUBLIC OF KOREA

DESIGN NUMBER 291071

CLASS 09-01

1)NAYASA SUPERPLAST

OF SURVEY NO. 370/2 (7) KACHIGAM, NANI DAMAN, DAMAN-396210, (UNION
TERRITORIES), INDIA, INDIAN PARTNERSHIFFIRM, WHOSE PARTNERS ARE
SACHIN SACHDEV & MANASI SACHDEV

DATE OF REGISTRATION 16/02/2017
TITLE BOTTLE
PRIORITY NA
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DESIGN NUMBER

290715

CLASS

12-05

1)JCB ACCESS LIMITED

LAKESIDE WORKS,ROCESTER, UTTOXETERSTAFFORDSHIREST145JP,

UNITED KINGDOM

DATE OF REGISTRATION 08/02/2017
TITLE SCISSOR LIFT
PRIORITY NA

DESIGN NUMBER 221087
CLASS 19-06

1)KORES HOLDING ZUG AG.,

BAARERSTRASSE 112CH -6302 ZUG, SWITZERLAND.

DATE OF REGISTRATION

06/02/209

TITLE

WRITING INSTRUMENT

PRIORITY
PRIORITY NUMBER DATE COUNTRY .
MU 662/2008 07/08/2008 AUSTRIA 1
‘\\;{vT
U1
DESIGN NUMBER 289650
CLASS 24-04

1)JOHNSON & JOHNSON GMBH

JOHNSON & JOHNSON PLATZ 2, 41470 NEUSS, GERMANY

DATE OF REGISTRATION

28/12/2016

TITLE

CATAMENIAL TAMPON

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/569,802 30/06/2016 U.S.A
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DESIGN NUMBER 297906

CLASS 06-01

1)GODREJ & BOYCE MFG. CO. LTD.
GODREJ INTERIO, PLANT 13, PIROJSHANAGAR/IKHROLI,
MUMBAI - 400079, INDIA

DATE OF

REGISTRATION 27/09/2017

TITLE SOFA

PRIORITY NA

DESIGN NUMBER 292072

CLASS 09-09

1) JAYSON INDUSTRIES
389, OLD POST OFFICE STREET, SADAR BAZAR, DELH10006 WHOSE
PARTNERS ARE VINOD KUMAR JAIN, YOGESH JAIN, SHRI PAL JAIN, NEELAM
JAIN, ANITA JAIN

DATE OF REGISTRATION 25/03/2017
TITLE BASKET
PRIORITY NA

DESIGN NUMBER 289983
CLASS 14-03

1)GIONEE COMMUNICATION EQUIPMENT CO., LTD.
SHENZHEN, 21/F, TIMES TEHNOLOGY BUILDING, 7028 SHENNAN ROAD,
FUTIAN DISTRICT, SHENZHEN, GUANGDONG, PEOPId&E REPUBLIC OF CHINA

DATE OF REGISTRATION 11/01/2017

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201630322328.5 14/07/2016 CHINA
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DESIGN NUMBER 252987

CLASS 12-15

1)COMPAGNIE GENERALE DES ETABLISSEMENTS MICHELIN, A FRENCH
COMPANY OF 12 COURS SABLON, FR-63000, CLERMONT-FERRAND, FRANCE,
AND
MICHELIN RECHERCHE ET TECHNIQUE S.A., A SWISS COMPANY OF ROUTH
LOUIS- BRAILLE 10 - CH-1763 GRANGESPACCOT, SWITZERLAND

1)GENTRUST CONSUMER DURABLES PVT LTD,
OF SOLITAIRE CORPORATE PARK, UNIT NO. 2, 6TH FLOOR, BUILDING NO. 1

ANDHERI KURLA ROAD, ANDHERI (EAST), MUMBAI 7 400093, MAHARASHTRA,
INDIA,

)
DATE OF REGISTRATION 10/04/2013 ,
TITLE TIRE TREAD i
|
!
PRIORITY s,
PRIORITY NUMBER DATE COUNTRY )
29/438,082 26/11/2012 U.S.A.
DESIGN NUMBER 288074
CLASS 2303

DATE OF REGISTRATION 26/10/2016
TITLE WATER HEATER
PRIORITY NA

DESIGN NUMBER 253357
CLASS 26-04

1)KONINKLIJKE PHILIPS ELECTRONICS N.V.,
HIGH TECH CAMPUS 5, 5656 AE EINDHOVEN, THE NETHERLANDS

DATE OF REGISTRATION 23/04/2013

TITLE LED MODULE FOR AUTOMOTIVE LIGHTING
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0021235470002 23/10/2012 OHIM
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